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 tion,  Three  days  ago  we  discussed  Punjab.

 The  Home  Minister  assured  us  that  they

 were  taking  all  sorts  of  strong  measures,

 firm  measures  to  contro!  the  situation.

 The  situation  is  going  completely  out  of

 hand.,  (Interruptions)

 MR.  DEPUTY  SPEAKER  :  Mr.

 Gupta,  you  raise  it  today,  when  the
 Demands  for  Home  Ministry  are  taken

 up.

 SHRI  INDRAJIT  GUPTA  :  Those

 people  will  not  wait  Those  people  are

 not  going  to  wait  for  the  debate  on  tbe

 Home  Ministry  in  this  House.  They  are

 going  ahead  with  thelr  plans,  I  want  to

 know  whether  this  Government  has  got

 any  serious  attitude  towards  these  things,
 and  what  they  propase  to  do.

 MR.  DEPUTY  SPEAKER:  I  think

 that  if  they  have  received  and  :nformation,

 they  will  announce  itin  the  House.  Let

 us  see.

 ({nterruptions)

 MR.  DEPUTY  SPEAKER  :  Now

 Papers  to  be  Lard.  Shri  Bhajan  Lal,

 12.15  hrs.
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 {English?

 Statement  Regarding  Sale  of  sparious
 fertilizers  in  Punjab

 THE  MINISTER  OF  AGRICUL-
 TURE  (SHRI  BHAJAN  LAL):  ।  beg  to
 to  lay  on  the  Table  a  statement  (Hindi
 and  Engish  versions)  regarding  sale  of
 spurious  fertilisers  in  Punjab.  [Placed  in
 library.  See  No,  L.¥.—5904/88]

 Notification  under  Finance  Act,  1979

 THE  MINISTER  OF  STATE  IN  THE
 DEPARTMENT  OF  REVENUE  IN  THB
 MINISTRY  OF  FINANCE  (SHRI  A.  K.
 PANJA):  ।  beg  to  jay  on  the  Table  a
 Copy  of  Notificaton  No.  G.S.R.  384(8)
 (Hitdi  and  English  versions)  published  in
 Gazette  ot  India  dated  the  29th  Masch,
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 1988  together  with  an  explanatory  memo-
 randum  regerding  exemption  to  His
 Excellency  Mr.  Zitouni  Meesoudi,  Minister
 for  Light  Industries  of  Algeria  and  four-
 teen  member  party  who  attended  the
 Fourth  Session  of  Indo-Algerian  Joint
 Commission  Meeting  held  in  New  Delhi
 on  28th  and  29th  March,  1988.0  from  the
 payment  of  foreign  travel  tax  in  respect  of
 their  international  journey  to  any  place
 outside  India  at  the  end  of  the  said
 meeting.  under  section  4  of  the  Finance
 Act,  1979,  [Placed  in  Library,  See  No,
 LT—5905/88],

 Detatled  Demands  for  Grants  of  the
 Department  of  Ocean  and  Ministry  of

 Science  and  Technology  for  1988-89

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  SCIENCE  AND  TECH-
 NOLOGY  AND  MINISTER  OF  STATE
 IN  THE  DEPARTMENTS  OF  OCEAN
 DEVELOPMENT,  ATOMIC  ENERGY,
 ELECTRONICS  AND  SPACE  (SHRI
 ऊ.  R.  NARAYANAN):  ।  beg  to  fay
 op  the  Table—

 (1)  A  copy  of  the  Detailed  Demands
 tor  Grants  (Hindi  and  English
 versions)  of  the  Department  of
 Ocean  Development  for  1988-89.
 [Placed  in  Library.  See  No,  LT—
 5906/88]

 (2)  A  copy  of  the  Detailed  Demands
 for  Grants  (Hindi  and  English
 versions)  of  the  Ministry  of
 Science  and  Technology  for  1988-
 89,  [Placed  in  Library  See  No,
 LT—-5907/88]

 12.16  bre.
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 [English]

 Fifty-fourth  and  Fifty-fifth  Reports

 SHRI  HUSSAIN  DALWAI  (Ratna.
 girl):  I  beg  to  present  the  following
 Reports :

 (i)  Fifty-fourth  Report  (Hindi  and
 and  English  versions)  of  Estimates
 Committee  on  Action  taken  by
 Government  on  the  recommen:


